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Use or Sab-Standard Board 

1313. SHRI CHHITUBHAI GAMlT: 

SHRI SATISH AGARWAL: 

Will the Minister of HEALTH be 
pleased to state: 

(a) whether Government's attention 
has been drawn to 'Hindustan Times' 
dated the 2nd March, 1980 that 'BlOOd 
trQm professional donors camea 
hazards of l{epatitfs malaria and sypbL. 
118: 

(1) whether it is aHo a faat thd 
the use of this sub-standard blood 18 

.nazards of hepatitis, nuil8tia and 
and 

(c) it so, the reaction of Gove~t 
tbereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH (SHBl 
NIHAR RANJAN LASKAR): <a> 
Yes. 

(b) Yes. But it is not possible to 
compare the risks involved. 

(c) The Indian Pharmacopia requires 
that whole human blood is not obtained 
from a human subject: 

(i) who is known to be suffering 
from or have suffered from syphilis. 

(ii) whose blood has not been test. 
ed for negative results for evidence of 
syphilitic infection . 

(iii) Hemoglobin value of whose 
blood is less than 85 per cent; and 

(iv) who is not, as far as can be 
ascertained by a qualified physician 
after inspection or simple clinical 
examination and consideration of his 
medical history free from disease 
transmissible by blood transfusion. 
Since the source of infected blood is 
predominantly from the pro fessional 
donors government are encouraging 
vOlunt~ry blood donation to provide 
better quality of blood to the patients. 

Unregistered Unemployed: Youth 

1314. SHRI HANNAN MOLLAH: 
Will the Minister of LABOUR be 
pleased to state: 

(a) the ap}»"oximate number Of 
unregistered unemployed youth in 
the country; and 

(b) whether there Is any proposilt for 
registration of names of all the un-
employed persons? 

TRE MI'N'ISTft O1P'1'Ot1ttISM A1ItD 
CIVIL AVIATION AND LABGOB' 
(Sl-lRy J. B. PATNAtK): (8). 1,P'reiaWe 
estimates regarding the number Of un. 
registered unemployed youtlt tn tIIe-
country are not available. 
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Available lDformatlon re1a_ to the 
results obtained from the Quinquetm1al 
survey conducted by the National 
sample Survey Organisation in its 
32nd round (July 1977-June 78) The 
number of unemployed persons in the 
are Il'OUP 15-59 years, as per this sur. 
veys, on the basic of 'daily activity' 
and weekly activity, was 16.9 milUon 
and 9.95 million respectively. 

As regard8 the registered unemploy-
ed, 14.3 million Job-seekers (all of 
whom are not necessarily unemployed) 
were on the Live Register of Em-
ployment Exchanges at the end of 
December, 1979. 

(b) No, Sir. 

DIspute over Marine Drive Lands 

1315. SHRI P. K. KODIYAN: Will 
the Minister of SHIPPING AND TRAN-
SPORT be pleased to state: 

(a) whether the Cochin Port Trust 
has had claims on the lands reclaimed 
from Ernakulam back-waters in the 
Marine Drive area ot Cochin; 

(b) whether a dispute bas arisen 
between the Port Trust and the 
Greater Cocbin Development Autho .. 
rity over the Marine Drive lands; 

'(e) whether this disPute has adverse-
ly aftected the housing construcbon pro-
ject in the area; 

(d) if so, what are the claims made 
by the ~rt Trust and what Is the bam 
for maldng these claims; 

(e) whether any eft'orils have been 
made to settle the dispute through. 
negotiations with Kerala Govern-
ment, Greater Cochin Development 
Authority and other concemed bo-
dies; and 

(I) If so, the results thereot? 

THE MINISTER 01' SHIPPING 
AND TRANSPORT (SHRI A P. 
SHARMA (a) Yes. • 

(C) Uovwnm.ent hal no iDformattoa. 
(d) to (f). The Cochln Port Trult baa 

claimed ownership of the land rec'tai.m-
ed in the foreshore under Article 295 
(1) (a) of the Constitution. The matter 
Is In correspondence with the Govern-
ment of Kerala. 

Alleppy-Ernakulam RaIlway Llae 

1316. SHRI P. K. KODIYAN: WiD 
the Minister Of RAILWAYS be pleased 
to state: 

(a) what progress has been made so 
far, in the construction of Alleppy-
Ernakulam Railway line; 

(b) the expenditure so far incurred 
in this respect;" 

(c) whether any time schedule has 
been worked out fOr the different 
stages of the construction; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF RAILWAYS 
(SHRI C. K. JAFFER SHARIEF): 
(a) Final location survey has been 
completed for 30 Kms and work is 
in progress for the remaining ]ength 

(b) An expenditure of Ra. 30 lakhs 
has been incurred so far. 

(c) and (d). No target date has been 
fixed for the project. 

VUlages without moc1em medical 
faclUties 

1317. SHRI P K. KODIYAN: Will 
the Minister oi HEALTH be pleued 
to state: 

(a) whether it is a fact that there 
are still a large number of vUlages 
without any modern medical facilities; 

(b)it 80. the number of such vit-
Iates; 

Cc) whether it is also a fact that 
there are a number of dispenaar1ea in 
the rural areas without doctors; 

(d) if so. the total number of suck 
dlspensariel; and 




